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Hen• ble Mr. SKI ·1Naqvi, J.M. 

Hen• bl e Mr. MP sin Qh, A,M. 

sri Op Gupta, counsel for the applicant. sri 

Amit sthalekar, counsel for the respmctents. It is 

not Ln di.s.fl!-!te tl1at the applicant has been all ONed to 

.par.ttci pate in the selection for which he has sought for 

relief and thereby··no grievance remains at pre5ent, 

Therefore, no life remains in the UA. The UA is,~ 

di ~i ssed. ace orctingly as in fructuous • 
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